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from Custody and Shanmugam, one of the 

accused in the Rajiv Gandhi 
assassination Case 

 
THE VICE-CHAIRMAN       (DR. 

NAGEN SAIKIA): We are sitting 
up- to 4-45 P.M. only. You can con- 
tinue later, it you want. 

 
THE VICE-CHAIRMAN       
(DR. 

NAGEN   SAIKIA);      Then   you   con- 
tinue   for   one  more  minute now. 

 

 
THE VICE-CHAIRMAN       (DE. 

NAGEN   SAIKIA):   Please   conclude. 
Hon. Members, I have to inform 

Memebrs that the Finance Minister 
wili present the Budget at 5 p.m. 
today in the Lok Sabha. The Budget 
speech is likely to conclude around 
7 pjin. The House will accordingly 
reassemble at 7 p,m. instead of at 
6.30  p.m. 

The House now stands adjourned 
till  7  p.m. 

The      House   then      adjourned   at 
forty-six minutes past four of the 
clock. 

The House met at sixteen minutes 
past seven of the clock. The Deputy 
Chairman in  the  Chair. 

THE   BUDGET   (GENERAL),   1991-92. 
THE MINISTER OF FINANCE (SHRI       
MANMOHAN SINGH): Madam, I beg 
> lay on the Table a statement (in English 
ana Hindi) of the Estimated Receipts and 
Ex- penditure of the Government of India 
for the year 1991-92. (Placed 
in   Library.   See   No.   LT   122/91] 

THE DEPUTY CHAIRMAN: The 
House stands adjourned till 11 a.m. 
tomorrow. 
The House then adjourned 
at enighteen minutes past 
seven of the clock till eleven 
of the clock, ov: Thursday, 
the   25th  July    1991. 

 
 


